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(viii) Please provide month-wise details of the |
cases disposed of by each Member
including the Hon’ble President from
1-1-2016 till date and provide the copies of
statements regard disposed of case
submitted by the Member/President from
1-1-2016 till date of providing the
information.

Note:-Please provide pointwise information/
response for each of above points.

5. | I state that the information sought is covered under RTI Act and does not fall
within the exemptions contained in sections 8 or 9 or any other provisions of the
Right to Information Act, 2005.
6. | A Postal Order No. 38F 091899 for Rs. 10 towards payment of fee is enclosed
herewith.
7. | As per Section 7 of the RTI Act, 2005 information is to be provided within 30
l days of the Application.
Signature of Applicant
Telephone No. : 9810077977
011-24651101, 24690707
Fax No. 011-24635243
Place : New Delhi
Encl. : as above

Hira/----HR



Ref. No. :RTI/P-195/10348/17
Dated : 06-03-17

\Q |

Dg Shri V.P. Pandey
CPIO & Assistant Registrar e
Customs Excise & Service Tax Appellate Tribunal e i f e

West Block 2, R.K. Puram ' ©Leens
New Delhi - 110066 D8 MARTO | og\o's

Yozt Rlock {0..2, R Puram,

R.K. Jain L)

I Name of the Applicant
2. | Address 1512-B, Bhishm Pitamah Marg
Wazir Nagar
New Delhi-110003
~ | (b) Phone Nos. 09810077977, 011-24651101, 011-24690707
L (c) Fd\ N,(,); 011-24635243

Whether a Citizen of India | Yes

Lo

4. | Particulars of Information

Details of information | (A)Please provide the following information in
required relation to all Benches of CESTAT including at
Delhi and Regional Benches.

(i) Please provide details of cases in which the
Orders were reserved by the Bench of
Hon'ble President (Single
Member+DB-+Larger Bench) from 1-7-
2016 till the date of providing the
information. Please provide copies of
relevant records kept in the regards.

(ii) Please provide details of cases in which
during 1-7-2016 to till date, the orders
were not issued within 60 days of reserving
the orders as for CESTAT Order No. 4 of
2009, dated 17-7-2009. Please also provide
separate list for stay orders and for appeals
for the orders reserved from 1-7-2016 till
the date of providing the information.

(iii) Please provide details of cases in which the
orders were reserved by the above Benches
of CESTAT but which were pending for
pronouncement as on 1-1-2017 and 1-3-
2017. Separate details for each Member
may be provided other it may be provided
as is convenient to you.

(iv) Please provide details of cases in which
decisions were pronounced but written
orders still remain to be passed and issued
as on 1-1-2017 and 1-3-2017 by the above
Benches as per CESTAT Order No.
4/2009, dated 17-7-2009.
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Customs Excise & Service Tax Appellate Tribunal
West Block No.2, R.K. Puram, New Delhi — 66

Dated : 27.4.2017
CPIO I.D. No. 12-20/2017

Sub: Information under the RTI Act, 2005 — reg.

With reference to the RTI application no. RTI/P-195/10348/17 dated
6.3.2017 filed by Shri R.K. Jain in CPIO I.D. No. 12-20/2017, | am directed to

inform you that the relevant information pertaining to Registrar office is as
under:

(A)(i) to iv)-(vi tovii) Information doesn’t pertain to Registrar Office. CPIO may
obtain the same from the concerned section.

(v}  The relevant informations are being gathered and the same will be
provided at the earliest.

(viii) The Member-wise disposal statement is further marked to the %%Zlguter
Section. CPIO may obtain the relevant information from }Co p’&ter

Section>
P.A. to Registrar
To
CP10, CESTAT, New Delhi VROENT
- A

1% _ b linteled 2D
D C_/W&MJVW/-



F. No. _/2-Xe [ CESTAT/CPIO-ND/VPP/2017
Customs Excise and Service Tax Appellate Tribunal
West Block No 2, R.K. Puram, New Delhi-110 066

Dated. o7/ o4/ )7

ID No. £ 42-28[)7

To,
Sh. R.K. Jain
1512-B, Bhishm Pitamah Marg,
Wazir Nagar, New Delhi-110003

Subject: Information under Right to Information Act 2005,
Sir,

Please refer to your RTI application No. /28YE //? Dt.
029/3 //9 and our ID No. [gﬁwg;; the informationl received
from S:M:, pﬂ/’nudmn// ] containing 1s enclosed herewith

for your reference please.C- Q- Zi
y D o scum P,

You are, Therefore, requested to please acknowledge the receipt and
deposit Rs. — (@ 2/- per page) to this Tribunal by cash or DD
in favour of Accounts Officer, CESTAT, New Delhi.

Note:- RTI application’s replies which are related to outer benches may be
gathered form there by filing RTI applications there directly, for
facilitation, CPIOs are nominated at all outer benches separately.

If aggrieved, you may file an appéai under section 19 of RTI Act
within thirty days before Hon’ble First Appellate Authority, CESTAT New

Delhi.
A

(V.P. Pandey)
: Central Public Information Ofﬁgéar
R\

B S PR s

(CUSTONS, 40 RTE TR m.u

| SIGN. (DISPATCH SECT!OM) !




F.No. 10/CESTAT/CR/2015-16
CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL
WEST BLOCK NO. I, R.K. PURAM, NEW DELHI 110066.

CENTRAL REGISTRY

Dated:31/03/2017

I.D. NO. 12-20/2017

Sub : Information sought under the RTI Act 2005 ----reg.

Please refer to note dated 09/03/2017 of CPIO issued vide
F.No0.12-20/CESTAT/CPIO-ND/VPP/2017. The point wise reply to
information sought by the applicant is as under:-

Reply to (A) : The information sought vide sub point (i) to(viii)
does not pertain to this section.

Technical Officer.

To,

4 Sh. V.P. Pandey,
\/ CPIO/Asstt. Registrar, CESTAT, New Delhi.



Customs, APPEAL BRANCH.

Subiject: Information sought under RTI Act 2005-
RTI No. P-195/10348/17 dated 06/03/2017
filed by Sh. R.K. Jain. -req.

Ref : In CPIO ID NO.12-20/2017 dated
09/03/2017.

In this regard the para wise reply to the said RTI application is
under:

4A(1to v) & The information relating to theses paras does not pertain to Customs, Division
vii-viii) Branch.

4Avi). In this regard it is to inform that no such information is maintained in the
form as sought by the applicant. However the weekly dispatch reports of
judicial orders of Customs, Division Branch has been up loaded on weekly
basis suo-moto on the CESTAT, website 1.e. old and new website which

may kindly be seen/collected by the applicant

The applicant may be informed accorm
4«“11}

Deputy Reglstrar
Customs Appeal Branch

Date: 07/04/2017 {\u\m

To,
~/The Assistant Registrar/
CPIO, New Delhi.



F. No. _[|2-20 [ CESTAT/CPIO-ND/VPP/2017
Customs Excise and Service Tax Appellate Tribunal
West Block No 2, R.K. Puram, New Delhi-110 066
Dated. 0‘1,/03”//7-

ID No. _ /2-20/20/F

To, .
Sh. R.K. Jain
1512-B, Bhishm Pitamah Marg,
Wazir Nagar, New Delhi-110003

Subject: Information under Right to Information Act 2005.
Sir,

Please refer to your RTI application No. _/03 ‘/8//2 Dt.
6,/3,//7 and our ID No. M the information received
from containing is enclosed herewith

for your reference please. ' 74 3% LB\SFQ‘&&L . o

You are, Therefore, requested to please acknowledge the receipt and
deposit Rs. __ >(\ (@ 2/- per page) to this Tribunal by cash or DD
in favour of Accounts Officer, CESTAT, New Delhi.

Note:- RTI application’s replies which are related to outer benches may be
gathered form there by filing RTI applications there directly, for
facilitation, CPIOs are nominated at all outer benches separately.

If aggrieved, you may file an appéé‘l under section 19 of RTI Act
within thirty days before Hon’ble First Appellate Authority, CESTAT New
Delhi.

Central Public Information Officer

-

2

(V.P. Pagag\



-reg.
Ref: 12-20/CESTAT/CPIO-ND/VPP/2017 dated
27/04/2017

Please refer to note dated 27/04/2017 of CPIO enclosing
application under RTI Act received from Shri R.K.Jain. The
following information pertaining to Computer Section is provided.

(viii) The consolidated disposal statcmcent of all Member’s is
enclosed herewith.

Yours faitthly,
\

Encl.- 14 pages. A R

(Bineesh Kumar K.5S)
Dy. Registrar (Comp.)
To

v

CPIO, CESTAT Delhi



Member wise Disposal Statement for the month of October, 2016

DELH1 BENCH

N/ 1E APPEAL DISPOSED
ARCHNA WADHWA 361
B.RAVICHANDRAN 214

ASHOK KUMAR ARYA 408

S.K.MOHANTY 80
V.PADMANABHAN 121

MUMBAI BENCH

NAME APPEAL DISPOSED
M.V.RAVINDARAN 199
RAMESH NAIR 198
RAJU 179
CJ MATHEW 184

CHENNAI BENCH

NAME APPEAL DISPOSED
D.N.PANDA 345

MADHU MOHAN DAMODAR 345

KOLKATA BENCH

NAME APPEAL DISPOSED
P.K.CHOUDHARY 47

AHMEDABAD BENCH

NAME APPEAL DISPOSED
D.M.MISHRA 256

P.M.SALEEM 222

BANGLORE BENCH

NAME APPEAL DISPOSED
S.5. GARG 55

CHANDIGARH BENCH

NAME

APPEAL DISPOSED

ASHOK JINDAL

135

DEVENDER SINGH 60
HYDERABAD BENCH
NAME APPEAL DISPOSED

SULEKHA BEEVI CS

196

ALLAHABAD BENCH
NAME APPEAL DISPOSED
ANIL CHOUDHARY 49

ANIL G. SHAKKARWAR

58




Member wise Disposal Statement for the month of November, 2016

DELHI BENCH

NAI. . APPEAL DISPOSED
ARCHNA WADHWA 269
B.RAVICHANDRAN 261

ASHOK KUMAR ARYA 355

S.K.MOHANTY 156
V.PADMANABHAN 290

MUMBAI BENCH

NAME APPEAL DISPOSED
M.V.RAVINDARAN 189

RAMESH NAIR 147

RAJU 176

CJ MATHEW 136

CHENNAI BENCH

NAME APPEAL DISPOSED
D.N.PANDA 219

MADHU MOHAN DAMODAR 316

KOLKATA BENCH

NAME APPEAL DISPOSED
P.K.CHOUDHARY 117

AHMEDABAD BENCH

NAME APPEAL DISPOSED
D.M.MISHRA 260

P.M.SALEEM 106

BANGLORE BENCH

NAME APPEAL DISPOSED
S.S. GARG 70

CHANDIGARH BENCH

NAME

APPEAL DISPOSED

ASHOK HNDAL

181

DEVENDER SINGH 94
HYDERABAD BENCH
NAME APPEAL DISPOSED

SULEKHA BEEVI CS

284

ALLAHABAD BENCH
NAME APPEAL DISPOSED
ANIL CHOUDHARY 105

ANIL G. SHAKKARWAR

136

e



Member wise Disposal Statement for the month of December, 2016

DELHI BENCH
NAME APPEAL DISPOSED
| Jusuce (Dr.) SATISH CHANDRA 217
B.RAVICHANDRAN 175
ASHOK KUMAR ARYA 106
S.K.MOHANTY 120
V.PADMANABHAN 171

MUMBAI BENCH

NAME APPEAL DISPOSED
M.V.RAVINDARAN 165
RAMESH NAIR 219
RAJU 167
CJ MATHEW 215

CHENNAI BENCH

NAME APPEAL DISPOSED
D.N.PANDA 203

MADHU MOHAN DAMODAR 203

KOLKATA BENCH

NAME APPEAL DISPOSED

P.K.CHHOUDHARY

128

AHMEDABAD BENCH

NAME APPEAL DISPOSED
D.M.MISHRA 304

BANGLORE BENCH

NAME APPEAL DISPOSED
S.5. GARG 80

CHANDIGARH BENCH

NAME

APPEAL DISPOSED

ASHOK JINDAL

131

DEVENDER SINGH

78

HYDERABAD BENCH

NAME

APPEAL DISPOSED

SULEKHA BEEVI CS

108

ALLAHABAD BENCH

NAME

APPEAL DISPOSED

ANIL CHOUDHARY

64

ANIL G. SHAKKARWAR

92

LH)



Member wise Disposal Statement for the month of January, 2017

as Part of Larger Bench Division Bench and Single Member

DEL iBENCH

NAME APPEAL DISPOSED
Justice (Dr.) SATISH CHANDRA 1155

ARCHNA WADHWA 26
B.RAVICHANDRAN 201

ASHOK KUMAR ARYA 396
S.K.MOHANTY 168
V.PADMANABHAN 1083

MUMBAI BENCH

NAME APPEAL DISPOSED
M.V.RAVINDARAN 9%
RAMESH NAIR 221
RAJU 170
CJ MATHEW 115
CHENNAI BENCH
NAME APPEAL DISPOSED
D.N.PANDA 185
MAD!!U MOHAN DAMODAR 185
KOLKATA BENCH
[ NAME APPEAL DISPOSED
P.K.CHOUDHARY 108
AHMEDABAD BENCH
NAME APPEAL DISPOSED
D.M.MISHRA 376
BANGLORE BENCH
NAME APPEAL DISPOSED
S.S. GARG 115
CHANDIGARH BENCH
NAME APPEAL DISPOSED
ASHOK JINDAL 183
DEVENDER SINGH 105

HYDERABAD BENCH

NAME APPEAL DISPOSED
SULEKHA BEEVI CS 117

ALLAHABAD BENCH

NAME APPEAL DISPOSED

ANIL CHOUDHARY

101

ANIL G. SHAKKARWAR

105




Member wise Disposal Statement for the month of February, 2017
as Part of Larger Bench Division Bench and Single Member

(2

DELHI BENCH

NAME APPEAL DISPOSED
Justice (Dr.) SATISH CHANDRA 364

ARCHNA WADHWA 44
B.RAVICHANDRAN 57

ASHOK KUMAR ARYA 21

S.K.MOHANTY 106
V.PADMANABHAN 104

MUMBAI BENCH

NAME APPEAL DISPOSED
M.V.RAVINDARAN 50

RAMESH NAIR 153

RAJU 53

CJ MATHEW 96

CHENNAI BENCH

NAME APPEAL DISPOSED
D.N.PANDA 187

MADHU MOHAN DAMODAR 142

KOLKATA BENCH

NAME APPEAL DISPOSED

P.K.CHOUDHARY

92

AHMEDABAD BENCH

NAME APPEAL DISPOSED
D.M.MISHRA 154

BANGLORE BENCH

NAME APPEAL DISPOSED
5.S. GARG 96
CHANDIGARH BENCH

NAME APPEAL DISPOSED
ASHOK JINDAL 142

DEVENDER SINGH 156
HYDERABAD BENCH

NAME APPEAL DISPOSED

SULEKHA BEEVI CS

125

ALLAHABAD BENCH

NAME

APPEAL DISPOSED

ANIL CHOUDHARY

39

ANIL G. SHAKKARWAR

08




Member wise Disposal Statement for the month of March, 2017
as Part of Larger Bench Division Bench and Single Member

DELHI BENCH

NAME APPEAL DISPOSED
Justice (Dr.) SATISH CHANDRA 574

ARCHNA WADHWA 76
B.RAVICHANDRAN 92

ASHOK KUMAR ARYA 42

S.K.MOHANTY 65
V.PADMANABHAN 37

MUMBAI BENCH

NAME APPEAL DISPOSED
M.V.RAVINDARAN 102

RAMESH NAIR 122

RAJU 98

CJ MATHEW 53

CHENNAI BENCH

NAME APPEAL DISPOSED
D.N.PANDA 173

MADHU MOHAN DAMODAR 116

KOLKATA BENCH

NAME APPEAL DISPOSED
P.K.CHOUDHARY 169
AHMEDABAD BENCH

NAME APPEAL DISPOSED
D.M.MISHRA 280

BANGLORE BENCH

NAME APPEAL DISPOSED
S.S. GARG 148
CHANDIGARH BENCH

NAME APPEAL DISPOSED
ASHOK JINDAL 277

DEVENDER SINGH 31

HYDERABAD BENCH

NAME APPEAL DISPOSED
SULEKHA BEEVI CS 116
ALLAHABAD BENCH

NAME APPEAL DISPOSED

ANIL CHOUDHARY

108

ANIL G. SHAKKARWAR

12




Customs, Excise & Service Tax Appellate Tribunal

Consolidated Judge Disposal Report

Date : 02/05/2017

From Date 01/01/2016
To Date 31/05/2016
| SM DB Total
Misc
Wm.Zo. Judge Name Appeal |Stay [Misc | Appeal |Stay [Misc | Appeal |Stay From Date | To Date
"1 JANIL CHOUDHARY 32 0] 3 6 0] 01 38 [07] 3 [01/042016 | 30/04/2016
2 |JANIL CHOUDHARY 18 | 5] 4 13 |1 ]38 ] 31 | 6 |42 |01/02/2016 | 29/02/2016
. 3 |JANIL CHOUDHARY 3 0] 07 47 [ 918 ] 50 |9 |85 ]01/052016 |31/05/2016
' 4 ]JANIL CHOUDHARY 25 0] 4] 48 |15]38 ] 73 |15 42 |01/01/2016 | 31/01/2016
5 |ANIL CHOUDHARY 39 |1 ]13 0 [0 0] 39 |1 ]13]01/03/2016 |31/03/2016
' 6 JANIL G. SHAKKARWAR 0 0] 4] 60 |10]87 ] 60 |10] 91 |01/05/2016 |31/05/2016
7 JARCHANAN WADHWA 0 00 0 0] 0] 229 [29] 54 |01/02/2016 | 29/02/2016
" 8 |ARCHANAN WADHWA 19 [0 1 | 128 [147]113] 147 [147]114 | 01/03/2016 | 31/03/2016
9 JARCHANAN WADHWA 0 0]o0 0 0 ] 0 | 445 |98 | 47 |01/04/2016 | 30/04/2016
' 10 [ARCHANAN WADHWA 2 ol o115 [ 1]19] 117 [1]19]01/052016 |31/052016
' 11 JASHOK JINDAL 135 | 3 ] 0 0 |0 0] 135 |31 0 |01/04/2016 |30/04/2016
12 |ASHOK JINDAL 55 | 3| 7 29 |14 0 | 84 |17 7 101/03/2016 [31/03/2016
' 13 |ASHOK JINDAL 45 |1 | 2 | 108 (239271 153 |24 [ 94 |01/05/2016 | 31/05/2016

D,



H
i
}

14 |ASHOK JINDAL = To 12 735 [0 3 106 | 0[5 ]01/01/2016 [31/01/2016
15 |ASHOK JINDAL 138 | 4 | 2 2 g T 0 1 140 |12 | 2 ]01/02/2016 |29/02/2016 |
716 |ASHOK KUMAR ARYA 0 0] 0 0 0T 0 I 11 [ 2 |16 |01/04/2016 |30/04/2016
™17 |ASHOK KUMAR ARYA 0 0] 0 0 0 1 0 [ 291 |32 57 |01/01/2016 |31/01/2016
™18 |ASHOK KUMAR ARYA 0 0] 0 0 01 0 | 47 | 1 | 44 J01/05/2016 | 31/05/2016
19 |ASHOK KUMAR ARYA 0 0] 0 0 0 1 0 | 242 129 | 92 |01/02/2016 | 29/02/2016
20 B.RAVICHANDRAN 30 101 71 37 |06 ] 67 [0 ]12]01/01/2016 |31/01/2016
21 B.RAVICHANDRAN 0 010 T 172 157|114 | 172 [157]114 | 01/03/2016 | 31/03/2016
22 [BRAVICHANDRAN 9 0 170 T 247 198 | 46 | 456 [98 | 46 | 01/04/2016 | 30/04/2016
23 B.RAVICHANDRAN 45 11 T8 [ 66 |0 20| 111 [ 1 ]30]01/052016 |31/052016
" 24 B.RAVICHANDRAN 0 0T 0 1 9 110347 96 |10 ] 34 |01/02/2016 | 29/02/2016
25 |C IMATHEW 3 0 T 0 1T 120 |23 [174| 132 |23 | 174 |01/02/2016 | 29/02/2016
26 |CIMATHEW 0 0T 0 T 141 |11 78 | 141 |11 ] 78 |01/04/2016 | 30/04/2016
27 IC I MATHEW 0 0] 0 0 101 0 | 102 |16 33 |01/01/2016 |31/01/2016
28 |C TMATHEW 0 0o T 0 1 191 115179 191 |15 [179 ]01/03/2016 | 31/03/2016
29 |CJMATHEW 4 o T s T 92 7136 9 | 7 |41 ]01/052016 |31/05/2016
30 |DEVENDER SINGH 0 o T o T 45 |1 171 ] 4 |1 |71 |01/05/2016 |31/05/2016
31 |D.M.MISHRA 75 15 1 2 | 68 |31 25| 140 |36 |27 |01/01/2016 |31/01/2016
. 32 [D.M.MISHRA 0 1273 64 |70 103 74 |72 ]106 |01/02/2016 | 29/02/2016
733 D.M.MISHRA 0 0T 0 1 8 [ 3151 ] 8 |3 ]51 |01/042016 |30/04/2016
34 D.M.MISHRA 4 0 T 4 1 110 129 |112] 114 |29 [116]01/05/2016 | 31/05/2016
35 [D.M.MISHRA 0 0T o0 T 91 |4 |54 91 | 4 |54 |01/03/2016 |31/03/2016
| 36 [D.N.PANDA 105 170 1261 19 | 0| 2 | 124 | 0 | 28 |01/02/2016 29/02/2016
37 IDD.N.PANDA 101 o l14] 0 0 1 0 [ 101 [0 |14 ]01/04/2016 | 30/04/2016
38 |D.N.PANDA 27 To T 0 208 |50 [130] 250 |50 ]130 |01/05/2016 | 31/05/2016
739 D.N.PANDA 6 To 1 7 [ 3% |5 135 9 |5 |42 |01/01/2016 |31/01/2016
| 40 [D.N.PANDA 120 | 1] 5 0 To o0 1 120 | T |5 [01/03/2016 |31/03/2016
41 HKTHAKUR 33 171 2 1 67 1103] 0 | 100 [110] 2 |01/01/2016 |31/01/2016
42 HX.THAKUR 1 3 [ 2 | 116 |46 | 63 | 117 |49 | 65 |01/01/2016 |31/01/2016
43 HK.THAKUR 88 | 6 | 8 7 170 ] 0 | 95 | 6| 8 ]01/04/2016 | 30/04/2016




44 HK.THAKUR 4 0] 0 | 71 [8[129] 75 ]821129]01/02/2016 |29/02/2016 |
45 [HK.THAKUR 37 J o o [ 102 [27]337] 139 |27 [ 33 |01/05/2016 | 31/05/2016
46 H.K.THAKUR 12 [5]5] o Jo]o ] 12 [ 5] 5 |01/03/201631/03/2016
47 MADHU MOHAN DAMODHAR 0 oo 0 | 0] 0] 72 |10] 21 [16/052016 |31/05/2016
' 48 M.V.RAVINDARAN 0 |0 0] 141 [11]787] 141 |11 ] 78 [01/04/2016 [30/04/2016
49 M.V.RAVINDARAN 44 [ 1] 4] 82 6 |8 [ 126 | 7 | 87 |01/05/2016 | 31/05/2016
50 M.V.RAVINDARAN 0 [a ] o 1o1 [17]179] 191 |17 |179]01/03/2016 | 31/03/2016
51 M.V.RAVINDARAN 8 1 | 3 | 227 [34 ]84 ] 235 [35] 87 [01/01/2016 | 31/01/2016
52 M.V.RAVINDARAN 0 | o] o] 131 [23]165] 131 |23 ]165]01/02/2016 | 29/02/2016
- 53 [p.K CHOUDHARY 5 0] 3] 20 | 0]45] 25 | 0 |48 ][01/02/2016 |29/02/2016
54 [p.X CHOUDHARY 9 o] 3 0o Jojlo 9 [0 | 3 [01/04/2016 | 30/04/2016
55 |p.K CHOUDHARY 0 oo ] 13709 7] 13 [07] 9 ]01/01/2016]31/01/2016
| 56 [P.K CHOUDHARY 37 [ o] 0 ] 102 J27]33 ] 139 [27 ] 33 [01/05/2016 | 31/05/2016
57 [P.K CHOUDHARY 26 | 0] 1 0 JOoJ] 771 26 [o ] 8 [01/032016 ]31/03/2016
| 58 [P.K.DASS 27 [ 1 ]13] 36 | 9 ]45] 63 |10 ] 58 |01/01/2016 | 31/01/2016
59 [P.K.DASS 26 | 1] 9] 69 [ 233 95 |3 |42 ]01/02/2016 |29/02/2016
60 [P.M. SALEEM 16 [0 10] 91 | 454 107 | 4 [ 64 |01/03/2016 |31/03/2016
61 [P.M. SALEEM 13 Jo] o] 3 | 97]45] 49 |9 | 45 [01/01/2016 | 31/01/2016
62 [P.M. SALEEM 8 Jo | 1] 8 [3 51 8 |3 ]52]01/042016 | 30/04/2016
. 63 [P.M. SALEEM 8 Jo ] o] 75 [27138] 8 |2 |38 [01/02/2016 [29/02/2016
. 64 [P.M. SALEEM 0 JoJ] o] 110 [29]112] 110 |29 [112]01/05/2016 | 31/05/2016
. 65 |P.S.PRUTHI 0 o] o 0 Jol o] 38 [1] 4 [01/01/2016 [12/01/2016
66 RAJU 10 JO [ 0] 136 [23]94] 146 [ 23] 94 [01/05/2016 | 31/05/2016
- 67 RAJU 0 JoJ o] 104 [9T157] 104 [ 9 [157]01/02/2016 | 29/02/2016
| 68 [RAJU 79 o] 7] 19 Jo] o] 98 [o0] 7 [01/042016 |30/04/2016
169 RAJU 0 JoJo 0 o] o 114 11 [127]01/01/2016 | 31/01/2016
. 70 RAJU 41 T1]6 ] 50 [2]60] 91 | 3 |66 [01/032016|31/03/2016
" 71 [Ramesh Nair 0 ,07]0 0 0] 0] 9 [ 1 ]62]01/03/2016]31/03/2016
- 72 [Ramesh Nair 0 oo 0 [ 0] o0 161 | 17]23]01/022016]29/02/2016
" 73 |[Ramesh Nair 0 fo]o 0 To] o T 163 ] 1 [134]01/01/2016 [31/01/2016 |




74 |[Ramesh Nair 0 0] 0 0 0 49 1 0 | 12 ]01/04/2016 | 30/04/2016
75 |Ramesh Nair 0 o] o 0 |0 98 | 2 | 38 |01/05/2016 | 31/05/2016
76 [RK.SINGH 0 Jo]o 0 |0 62 | 1 | 64 |01/04/2016 | 30/04/2016
77 RK.SINGH 26 o] o] 63 [59 89 |59 | 10 ]01/01/2016 | 31/01/2016
78 |RK.SINGH 31 [ 1] 1 ] 6327 663 | 8 | 11 |01/02/2016 | 29/02/2016
79 R.K.SINGH 5 0] 07 6 [52 73 |52 | 38 [01/05/2016 | 31/05/2016
80 JR.K.SINGH 0 Jol]o 0 |0 78 | 1 | 42 [01/03/2016 | 31/03/2016
81 |R.PERIASAMI 0 JoJo] 37 |4 37 | 4 |20 ]01/02/2016 | 29/02/2016
82 [R.PERIASAMI 0 JoJo] 21 |3 21 | 3 | 20 |[01/01/2016 | 31/01/2016
83 |R.PERIASAMI 0 1]0] 28 |2 28 | 3 | 14 [01/03/2016 | 18/03/2016
84 |S.K.MOHANTY 11 JoJ] o] 100 ]2 111 | 2 | 29 [01/02/2016 | 29/02/2016
85 |S.K.MOHANTY 12 o217 3 |2 45 | 2 | 6 [01/01/2016 | 31/01/2016
86 |S.K.MOHANTY 14 [o] 2] 64 |1 78 | 1 | 66 [01/04/2016 |30/04/2016
87 [S.K.MOHANTY 22 [ 2] 8] 64 |14 86 |16 | 46 [01/03/2016 | 31/03/2016
88 |S.K.MOHANTY 100 0] 6] 74 |52 84 |52 | 45 [01/05/2016 | 31/05/2016
89 [S.S. Garg 16 |0 ]13] 92 |9 108 | 9 [1707]01/02/2016 | 29/02/2016
90 [S.S. Garg 0 [o]o 0 |]o 64 | 1 [ 56 [01/05/2016 | 31/05/2016
91 [S.S. Garg 62 | 2 | 81 1 0] 21 63 | 2 | 83 ]01/01/2016 |31/01/2016
92 [SULEKHA BEEVIC.S. 0o oo 0 [0] 0] 58 |0/ 5 [01/042016 |30/04/2016
93 |SULEKHA BEEVICS. 0 JoJo 0 Jol o] 63 |17 0 J01/03/2016]31/03/2016
94 |SULEKHA BEEVIC.S. 0 [0 o0 0 JoJ o] 6 |2 ] 0 ]01/02/2016 |28/02/2016
. 95 |SULEKHA BEEVIC.S. 0 [o]o 0 [0] o] 106 |7 ]12]01/01/2016 |31/01/2016
' 96 |SULEKHA BEEVIC.S. 0 [o]o 0 o] o] 178 ]10] 99 |01/05/2016 | 31/05/2016
' 97 [V.PADMANABHAN 0 Jo7] o] 147 J21]133] 147 |21 ] 33 ]01/05/2016 | 31/05/2016




Member wise Disposal Statement for the month of June, 2016

DELM' BENCH

NAME APPEAL DISPOSED
ARCHNA WADHWA 284
B.RAVICHANDRAN 118

R.K.SINGH 65

S.K.MOHANTY 80
V.PADMANABHAN 296

MUMBAI BENCH

NAME APPEAL DISPOSED
M.V.RAVINDARAN 88

RAMESH NAIR 131

RAJU 93

CJ MATHEW 105

DEVENDER SINGH 254

CHENNAI BENCH

NAME APPEAL DISPOSED
D.N.PANDA 182
P.K.CHOUDHARY 46

KOLKATA BENCH

NAME APPEAL DISPOSED
H.K.THAKUR 0

AHMEDABAD BENCH

NAME APPEAL DISPOSED
D.M.MISHRA 113

P.M.SALEEM 113

BANGLORE BENCH

NAME APPEAL DISPOSED
S.S. GARG 108

ASHOK KUMAR ARYA

91

CHANDIGARH BENCH

NAME

APPEAL DISPOSED

ASHOK JINDAL

278

HYDERABAD BENCH

NAME APPEAL DISPOSED
SULEKHA BEEVI CS 77

MADHU MOHAN DAMODAR 39

ALLAHABAD BENCH

NAME APPEAL DISPOSED
ANIL CHOUDHARY 142

ANIL G. SHAKKARWAR

117




Member wise Disposal Statement for the month of July, 2016

DELH! BENCH

NAME APPEAL DISPOSED
ARCHNA WADHWA 121
B.RAVICHANDRAN 74

R.K.SINGH 85

S.K.MOHANTY 120
V.PADMANABHAN 225

MUMBAI BENCH

NAME APPEAL DISPOSED
M.V.RAVINDARAN 195

RAMESH NAIR 104

RAJU 96

CJ MATHEW 291

DEVENDER SINGH 120

CHENNAI BENCH

NAME APPEAL DISPOSED
D.N.PANDA 235
P.K.CHOUDHARY 221

KOLKATA BENCH

NAME APPEAL DISPOSED
H.K.THAKUR 246

AHMEDABAD BENCH

NAME APPEAL DISPOSED
D.M.MISHRA 102
P.M.SALEEM 93

BANGLORE BENCH

NAME APPEAL DISPOSED
S.S. GARG 98
ASHOK KUMAR ARYA 98

CHANDIGARH BENCH

NAME

APPEAL DISPOSED

ASHOK JINDAL

125

HYDERABAD BENCH

NAME APPEAL DISPOSED
SULEKHA BEEVI CS 45

MADHU MOHAN DAMODAR 62

ALLAHABAD BENCH

NAME APPEAL DISPOSED
ANIL CHOUDHARY 222

ANIL G. SHAKKARWAR

243




Member wise Disposal Statement for the month of August, 2016

- “LHI BENCH ,

1 .ME APPEAL DISPOSED
ARCHNA WADHWA 196
B.RAVICHANDRAN 259
S.K.MOHANTY 104

MUMBAI BENCH

NAME APPEAL DISPOSED
M.V.RAVINDARAN 304

RAMESH NAIR 165

RAIU 173

C J MATHEW 270

DEVENDER SINGH 172

CHENNAI BENCH

NAME APPEAL DISPOSED
D.N.PANDA 132
P.K.CHOUDHARY 147

KOLKATA BENCH

NAME APPEAL DISPOSED
H.K. THAKUR 276

AHMEDABAD BENCH

NAME APPEAL DISPOSED
D.M.MISHRA 113

P.M.SALEEM 118

BANGLORE BENCH

NAME APPEAL DISPOSED
$.5. GARG 116

ASHOK KUMAR ARYA 64

CHANDIGARH BENCH

NAME APPEAL DISPOSED
ASHOK JINDAL 214

HYDERABAD BENCH

NAME APPEAL DISPOSED
SULEKHA BEEVI CS 147

MADHU MOHAN DAMODAR 139

ALLAHABAD BENCH

NAME APPEAL DISPOSED
ANiL CHOUDHARY 166

ANIL G. SHAKKARWAR 132

&



Member wise Disposal Statement for the month of September, 2016

D™ HI BENCH
'N. 2E APPEAL DISPOSED
ARCHNA WADHWA 281
B.RAVICHANDRAN 185
ASHOK KUMAR ARYA 95
S.K.MOHANTY 142
V.PADMANABHAN 143

MUMBAI! BENCH

NAME APPEAL DISPOSED
M.V.RAVINDARAN 2387

RAMESH NAIR 461

RAJU 2327

CJ MATHEW 513

CHENNAI BENCH

NAME APPEAL DISPOSED
D.N.PANDA 232

MADHU MOHAN DAMODAR 52

KOLKATA BENCH

NAME APPEAL DISPOSED
H.K.THAKUR 124
P.K.CHOUDHARY 134

AHMEDABAD BENCH

NAME APPEAL DISPOSED
D.M.MISHRA 169

P.M.SALEEM 120

BANGLORE BENCH _

NAME APPEAL DISPOSED
S.S. GARG 160

CHANDIGARH BENCH

NAME APPEAL DISPOSED
ASHOK JINDAL 189

DEVENDER SINGH 106

HYDERABAD BENCH

NAME APPEAL DISPOSED
SULEKHA BEEVI CS 160

ALLAHABAD BENCH

NAME APPEAL DISPOSED

ANIL CHOUDHARY

108

ANIL G. SHAKKARWAR

78

®



F.No. \2—2¢y CESTAT/CPIO-ND/VPP/2016
Customs Excise and Service Tax Appellate Tribunal
West Block No 2, R.K. Puram, New Delhi-110 066

Dated: 30.03.2017

ID No: 12-20/2017

To, X
_Z€h. R.K. Jain

1512-B, Bhishm Pitamah Marg,

Wazir Nagar, New Delhi-110003

Subject: Information under Right to Information Act 2005.

Sir,

Please refer to your RTI application No. 10348/2017 Dt.
06.03.2017 and our ID No. 12-20/2017 the information received from
SPS to Hon’ble President, SPS to M(J-AW), SPS to M(T-VP), SPS to M(T-BR),
SPS to M(T-AKA) containing 65+130+142+154+113=604 pages is enclosed

herewith for your reference please.

You are, Therefore, requested to please acknowledge the receipt and

deposit Rs. 1208/-(@ 2/- per page) to this Tribunal by cash or DD in

favour of Accounts Officer, CESTAT, New Delhi.

Note:- RTI application’s replies which are related to outer benches may be

gathered form there by filing RTI applications there directly,

facilitation, CPIOs are nominated at all outer benches separately.

If aggrieved, you may file an appeal under section 19 of RTI Act

within thirty days before Hon’ble First Appellate Authority, CESTAT New

Delhi.

e

(V.P. Pandey)

ATSEe 'H"H*{ |
A AR RV A :
SR §

B ‘

:
- i
7 A
(? % I SIGN. (DISPATCH 2E0Time

Central Public Information Officer



CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL

NEW DELHI-110066.

Dated: 17.04.2017
/

§

Sub: Information sought under RTI Act, 2005.
Regarding Correction of the list enclosed with the reply of RTI
Application N0.10348/2017 dated 06.03.2017.

Ref: CPIO ID No.12-20/2017 dated 09.03.2017

With reference to reply dated 07.03.2017 vide Para 4(A)(iii), by
mistake the incorrect list regarding Reserved Orders as on 2" January, 2017
was placed due to the problem of cut and paste in the Computer. Now the
correct list, which we have submitted to the Hon’ble President with Disposal
Statement is enclosed herewith.

It is requested that the list now attached herewith in reply to Para
4(A)(iii) regarding Reserved Orders as on 2r"d January, 2017 may kindly be
treated as correct in place of the list earlier submitted vide reply dated

07.03.2017. That List may please be returned to the undersigned.

e~

Sr. P.S. to Mr. S.K. Mohanty

Hon’ble Member (J)
CPIO, CESTAT, New Delhi.




Information regarding Reserved Orders

as on 2" january, 2017 :
SI | Appeal No. Bench/Station Bench Composition | Date of hearing | Present Status
No. :
1 C/51631 & 51731/2016 - DB SKM 07/09/2016 Pending
2 COD/5R488/14 C/s/53487/14 - DB SKM/AKA ' 15/09/2016 Pending ~
in C/53095/14 N
3 C/51632/2016 " DB SKM/AKA 16/09/2016 Pending
4 | ST/1246,1299, SM SKM 28/09/2016 ‘Pending
1307,1312,1427,1542, :
1544,1610/2011
S1/96,97/2011, ST/1160,
1426/2010 : _
78/2011 & 81/2011, 110/2011 C )
S E/1737, 1739,1740,1741, SKM/BRC 30/09/2016 Pending - '
1738/12 DB
6 E/2611/07, 2593/07 : DB SKM/BRC 30/09/2016 Pending
7 E/471/2011 SKM 3/10/2016 Pending
E/CROSS/252/2011 M . )
8 E/52497/2016 M SKM ™ 6/10/2016 Pending
9 ST/59/2012 DB SKM/AKA 26/10/2016 Pending
. oz 1// o \/
-ST/152372610 -DB__ =SKMAR— | 311072016~ Pending-
11 C/59838/2013 SM SKM (SM) 01/11/2016 Pending
12 E/55453/2014 DB SKM & AKA 03/11/2016 Pending
13 €/51485/2014 DB SKM & AKA 04/11/2016 Pending
14 E/Cross/108/2010 DB SKM & AKA 04/11/2016 Pending-
£/59, 60, 61/2010
| 15 |sT/1613/2010 SM SKM 09/12/2016 Pending
16 [ ST/1560/2010 DB SKM/BRC 20/12/2016 Pending
17 | ST/1808/2012 DB SKM/BRC 22/12/2016 Pending
18 ,_ST/5.5'4,09/2'0'13 DB -do- “-do- Pending
19 | ST/2708/2012 _SM SKM _ 28/12/2016 Pending _
20 | E/56968/2013 & SM- ‘SKM -1.28/12/2016 Panding
| E/2926/2011 ‘ ST RN
21 | E/2013-2014/2011 N SM SKM 29/12/2016 Pending
j{
M 7
S K Mohanty

Member (J)
Hon'ble President




CUSTOMS, SERVICE TAX & ANTIDUMPING BRANCH

[.D.No.12-20 /2017
Dated : 07/04/2017
A
=

Subject :- Sh. R.K jain, RTI application No. RTI/P- 195/10348/2017 Dated 08/03/2017.
Reference:- CPIO 1.D. No. 12-20/2017 Dated 08/03/2017filed by Sh. R. K.Jain.

Kindly refer to Sh.R.K.jain R.T.I. appllcatlon dated 08/03/2017 The
Parawise reply/information is as undery= . ~.. - :iigee i s w0

4-A(i-v&vii-viii) The information related to these points does not pertain to Customs
Appeal Branch.

4 -A(vi) In this regard it is to inform that “ weekly despatched report of Judicial
order’has been suo-moto uploaded on CESTAT website (.€. old & new
website) by the Computer Section ” which may kindly be seen/collected by

the applicant.

The CPIO is requested to transmit the same to the applicant.

/4l
Encl: 0-Pages Deputy Regfstar
Customs Branch
h
/
Head Clerk
To
CPIO,CESTAT,

Delhi



F.NO.32(33) MISC/RTI-SM/2017
CUSTOMS, EXCISE & SERVCICE TAX APPELLATE TRIBUNAL,
West Block No.2, R.K.Puram, New Delhi.
SM APPEAL BRANCH.

NOTE
Subject: Information sought under RTI Act

2005- RTI No. P-195/10348/17 dated
06/03/2017 filed by Sh. R.K. Jain. -req.

Ref : In CPIO ID NO.12-20/2017 dated
09/03/2017.

In this regard the para wise reply to the said RTI application is
under:

4A(1to v) & The information relating to theses paras does not pertain to SM Branch.

Vii-viii)

4Avi). In this regard it is to inform that no such information is maintained in the
form as sought by the applicant. However the weekly dispatch reports of
judicial orders of SM appeal Branch has been up loaded on weekly basis

suo-moto on the CESTAT, website i.e. old and new website which may

kindly be seen/collected by the applicant

The applicant may be informed accordingly.

Techpical Officer

Single Member Branch
Date: 07/04/2017

To, :
» he Assistant Registrar/

CPIO, New Delhi.



”/tq,%

CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL

NEW DELHI-110066.
Dated: 07.04.2017

Sub: Information sought under RTI Act, 2005. &
Reply of RTI Application N0.10348/2017 dated 06.03.2017.

Ref: CPIO ID No0.12-20/2017 dated 09.03.2017

With reference to your letter No.CPIO ID No.12/20 dated 09.03.2017
received on 15.03.2017, enclosing therewith the application filed by Shri
R.K.Jain, seeking para-wise information with regard to the matters heard by
Shri.S.K. Mohanty, Hon’ble Member (J) is as under:-

4(A) (i) The same is not related to the O/o. Hon’ble Member (3) Mr. S.K.
Mohanty.

(ii) The record is not maintained in the format as sought in the RTI Application.
The list of cases pending at present is enclosed herewith which was
prepared for perusal of Hon’ble President.

(iii) The list we submitted with the Disposal Statement to the Hon’ble President
is enclosed herewith.

(iv) No such record is maintained as per the system.

(v) No such record is maintained. For providing information, particular appeal
number may be mentioned by the applicant.

(vi) The same is not pertaining to O/O the SPS to Hon'ble Member (J) Mr.
S.K.Mohanty.

(vii) All the judicial orders pertaining to the Bench of Hon’ble Member (J)
Mr. S.K.Mohanty are uploaded after signature. If any judicial order is not
found uploaded, the applicant is requested to inform the undersigned.

(viii) Regarding disposal statements, the same have already been provided w.e.f.
01.01.2016 to 31.12.2016 vide my reply dated 13.01.2017 to RTI
Application No.10269/16 dated 23.12.2016. Remaining disposal statements
of January- 2017, February- 2017 and March-2017 are enclosed.

| 3\%@/\/

Sr. P.S. to Member (Judicial)
Shri S.K. Mohanty
CPIO , CESTAT, NEW DELHI.




CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL

NEW DELHI
20.03.2017
=t
SUB : RTI REPLY TO ID NO. 12-20/2017

As per the available records, the information relating to the subject is as
under :

Please provide details of cases in
which the Orders were reserved by
the Bench of Hon’ble President
(Single Member+DB+ Larger
Bench) from 01.07.2016 till the
date of providing the information.
Please provide copies of relevant
records kept in this regard.

Please provide details of cases in
which during 01.07.2016 to till
date, the orders were not issued
within 60 days of reserving the
orders as for CESTAT Order No. 4
of 2009 dated 17.07.2009. Please
also provide separate list for stay
orders and for appeals for the
orders reserved from 01.07.2016
till the date of providing the
information.

Please provide details of cases in
which the orders were reserved by
the above Benches of CESTAT but
which were pending for
pronouncement as on 01.01.2017
and 01.03.2017. Separate detziis
for each Member may be provided
other it may be provided as is
convenient to you.

Please provide details of cases in
which decisions were pronounced
but written orders still remain to
be passed and issued as on
1.1.2007 and 1.3.2007 by the
above Benches as per CESTAT
Order No. 4/2009 dated
17.07.2009.

List enclosed (Diary SI. No. 6
to 442 - 2016 Register to SI.
Ne. 1 to 90 - 2017 Register).

This does not pertain to the
undersigned as the orders
are being issued by the
Registry.  However, list of
order reserved cases from
01.07.2016 till date has
already been furnished while
furnishing the information of
(i) above.

NIL

NIL



/
// v. Please provide the list of case in : NIL
7 which orders were not issued
yd without four months of their

having reserved and the
permission was sought from the
President, CESTAT, between
01.01.2016 and tili date of
providing the information, for
pronouncement of orders after
four months. Please also provide
copies of the President’s orders in
all such cases. Please also provide
the details where the Hon'ble
President has decline or not
granted the permission from
01.07.2016 till date.

vii. Please provide the details of NIL
orders and Daily Orders which
have not been uploaded on
CESTAT Website from 5.1.2017 till
date of providing the information.

viii. Please provide month-wise details : Desired information cannot
of the cases disposed of by each be furnished as the disposal
Member including the Hon'ble statements addressed to the
President from 1.1.2016 till date Hon'ble President by the
and provide the copies of Members are being marked
statements regard disposed of to the Registrar.
cases submitted by the

Member/President from 1.1.2016
till date providing the information.

"
A\
’)}“\\
| (3.K\ GOLAY)
SPS TO HON'BLE PRESIDENT

/@M-a (Rosp Rogratnn _

o PR - fmmw%@,my&ww
@.,\'\'




pated: 24.03.2017

Sub: Information sought under RTI Act, 2005.

Ref: RTI Application No.10348/2017 dated 6.3.2017

Sir,

Please refer to your letter No.I.D.No.12-20/2017 dated 9.3.2017 in
respect of information sought wunder RTI Application No.RTI/P-
195/10348/2017 dated 6.3.2017.

2. With reference to the information called for under Para-4 (A) (i) to (viii)
of the RTI Application, the replies for the same are as under:-

(i) In respect of Col.4(A)(i), in which the information sought is not
related to the office of Hon’ble Member (Tech), Shri B.
Ravichandran.

(i) In response to the information sought under Col.4(A)(ii),
photocopies of the register containing the details of cases from
1.7.2016 to till date are enclosed (Diary No. 729 to 1716, Diary
No.1 to 275 and Diary No.1 to 33).

(iii) In response to the information sought under Col.4(A)(iii), the
same is nil. However, photocopies of the register containing the
details is enclosed as mentioned above.

(iv) In response to the information sought under Col.4(A)(iv), the
same is nil. :

(v) Inresponse to the information sought under Col.4(A)(v), the same
is nil as per the register maintained, photocopies of the same are
enclosed as above.

(vi) In respect of the information sought under Col.4(A)(vi), the same
is related to the Registry.

(vii) In response to the information sought under Col.4(A)(vii), the
same is uploaded from our side.

(viii) In response to the information sought under Col.4(A)(viii)
regarding monthwise details of the cases disposed of by each
Member, the photocopies of the monthly disposal statements in
respect of Hon’ble Member (T), Shri B. Ravichandran (from
1.1.2016 to till date) are enclosed.

Thanking you,

Yours faithfully,

A
(). W 7

St. P.S. to Hon’ble Shri B.Ra ichandran
Member (Technical)

CP10/Asstt, Registrar , CESTAT, New Delhi.

o~ r .



CUSTOMS, EXCISE AND SERVICE TAX
APPELLATE TRIBUNAL

NEW DELHI

To

The CPIO

Customs, Excise & Service Tax

Appellate Tribunal,

New Delhi.

Dated: 28.3.2016

Sir,

Please refer to your letter F.No.12-20 / CESTAT/ CPIO-ND/
VPP/2017 dated 9.3.2017. (RTI application No. 10348/2017 dt
06.3.2017).  As directed by Hon’ble Member, information as
sought for is as under:

A (i) Not related to us

(ii)  As most of the time reserved orders are pronounced within a
short span of time, no record is separately maintained to
check whether orders are issued within 60 days of reserving
or not, copy of movement register for order reserve cases is
enclosed herewith.

(iii)  As regards order reserve cases pending pronouncement as
on 1.1.2017, as Hon’ble Member was on tour to Chandigarh

and got her foot fractured and has to proceed on medical



(1v)

leave, some of the cases remained pending for
pronouncement and were subsequently pronounced, No
separate record is available. All the information is contained
in Order reserved movement register, copy of which is
enclosed( 25 + 3 = 28 pages).

As regards ‘detailed order to follow’ cases pending drafting
of order ason 1.1.2017, as Hon’ble Member was on tour to
Chandigarh and got her foot fractured and has to proceed on
medical leave, some of the cases remained pending for her
drafting / approval but were completed thereafter. All the
information is contained in movement register, copy of
which is enclosed (81 + 9 =90 pages).

Nil

Nil. All cases were uploaded from our side.

Monthly disposal statements are attached (12 pages).

WM%

( Scema Sadana)

SPS to M(J-AW)

Encl: 130 pages



INTER OFFICE NOTE

(SPS to Hon'ble Shri V. Padmanabhan,Member (Tech)

File No. RTI/SPS to MT(VP)/ 8 | Dated : 27 Mar 2017

REPLY TO RTI APPLICATION DATED 06.03.2017

Sir,

Please refer to your letter No.l.D.N0.12-20/2017 dated 9.3.2017 in
respect of information sought wunder RTlI Application No.RTI/P-
195/10348/2017 dated 6.3.2017.

2. With reference to the information called for under Para-4 (A) (i) to
(viii) of the RTI Application, the reply is furnished as under:-

{i) In respect of Col.4(A)(i), in which the information sought is not
related to the office of Hon’ble Member (Tech), Shri V.
Padmanabhan.

(i) In response to the information sought under Col.4(A){ii),
photocopies of the register containing the details of cases from
1.7.2016 to till date are enclosed. A list of cases where orders
were not issued within 60 days are also enclosed as Appendix
‘A’, please.

(iii)  In response to the information sought under Col.4(A){iii), the
same is nil. However, photocopies of the register containing the
details, is enclosed for reference, please.

(iv)  Inresponse to the information sought under Col.4 (A)(iv), there
is only one case mentioned at Serial No. 14** of the list enclosed
as Appendix ‘A’.

(v)  Inresponse to the information sought under Col.4(A)(v), there is
‘ one case mentioned at Serial No. 6*, of the list enclosed as

appendix ‘A’ \

e



(vi) Inrespect of the information sought under Col.4(A){vi), the same
is related to the Registry.

(vii) In response to the information sought under Col.4(A)(vii), It is
submitted that all orders are uploaded on the New Website of
CESTAT from 05 Jan 2017.

{viii) In response to the information sought under Col.4(A)(viii)
regarding month-wise details of the cases disposed of by each
Member, the photocopies of the Monthly Disposal Statements

in respect of Hon’ble Member (Tech), Shri V. Padmanabhan are
enclosed.

Thanking you,

Yours faithfully,

\\}\/D%q‘% ( Kanhiyg L«)L/

Sr. P.S. to Hon’ble Member (Tech.)

To,
The CPIO
\/ CESTAT

Enclosunes -y
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Subject :
Ref:

Sir,

West Block No. 2, R.K. Puram, New Delhi - 110 066.

Dated : 27.3.2017
Information sought under RTI Act, 2005.

RTI application No. 10348/2017 dated 6.3.2017.

Please refer to your letter No. ID No. 12-20/2017 dated 9.3.2017.

2. With reference to the information called for under para 4 (A) (i) to (viii)
of the RTI application, the replies for the same are as under:

(a)

(b)

(c)

(d)

(e)

4]

(8)

(h)

In respect of Col. 4(A)(i), in which the information sought is not
related to the office of Hon’ble Shri Ashok Kr. Arya Member
(Technical).

In response to the information sought under Col 4(A)(ii),
photocopies of the register containing the details of cases from
16.8.2016 to till date are enclosed. Shri Ashok Kr. Arya, Member
(Technical) has joined CESTAT, Delhi on 16.8.2016.

In response to the information sought under Col.4(A) (iii), the
same is Nil.

In response to the information sought under Col.4(A)(iv), the
same is Nil.

In response to the information sought under Col. 4(A)(v), the
same is Nil. '
In respect of the information sought under Col.4(A)(vi), the same

is related to the Registry.

In response to the information sought under Col. 4{A)(vii), the
same is uploaded from our side. D e

In response to the information sought under Col. 4(A)(viii)
regarding disposal of cases, the statements of the same are
enclosed.

sn

Assistant Registrar/CPI1O, CESTAT, New Delhi

“Tadel f?f7<a @
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Customs Excise and service Tax Appellate Tribunal
West Block No. 2 R.K. Puram, New Delhi-110066

ID No.12-20/2017
Dated 06.03.2017

Excise Division Bench

Subject: Reply of RTI No.P/195/10348/2017.

Information sought by information seeker given as below for said RT1.

Point-(A)-(i):The copies of the Order reserved register from 01/07/2016 to
12/04/2017 is enclosed.

(ii-v): Does not pertains to Excise Division Branch.

(vi): Weekly Dispetch reports are available on the website, sucimoto.
may be seen please.

(vii): Judicial orders are being uploaded by the SPS/PS Concernzd.

(viii): Does not pertains to Excise Division Branch.

Total Pages: H 3
DATE— 2% )ou ’Iry

COPY To

Assistant Regisirar
Excise Appeal Bra\:\z/ah
C.P.ILO.

S BN



R.K. JAIN vcom. iis

President, Excise and Customs Bar Association
Editor of
EXCISE LAW TIMES & SERVICE TAX REVIEW

and author of

Central Excise Law  Guide; Central Excise Tariff of India;
Central  Excise Law Manual; Customs Tariff of India;

1512-B, Bhishm Pitamah Marg,

Customs Law Manual, Excise & Customs Circulars Wazir Nagar,
& Clarifications; Excise & Customs Case Referencer; NEW DELHI-110 003.

Service Tax Law Guide; Service Tax Handbook; PHONE : 24693001-3004
Handbook of Duty Drawback on Goods &

Services; Valuation under Central Excise; Hand- MOBILE : 9810077977

book of Foreign Trade Policy & Procedures Fax No. 011-24635243

RTI/P-195/10348/17/R21691
20-04-2017

Shri V.P.Pandey

CPIO & Asst. Registrar

Customs Excise & Service Tax Appellate Tribunal,
West Block 2, R.K.Puram.,

New Delhi - 110066

Sub: My RTI Application No. RT1/10348/17, dated 06/03/17

Dear Sir.

This refers to my RTI application No.10348 dated 6-3-2017 and your subsequent
replies under CP1O ID No.12-20/17. The following information has not been provided

1. No information has been provided by CR and Registrar.

2. Complete information in relation to point A(i), A(ii), A(vi) and A(viii) has not
been provided

You are requested to provide the above information at the earliest.

Thanking you,

Yours faithfully,

[R.K. Jain]

asn



To,

F. No. [2-20 [ CESTAT/CPIO-ND/VPP/2017
Customs Excise and Service Tax Appellate Tribunal
West Block No 2, R.K. Puram, New Delhi-110 066
Dated. 0“//0-‘\’7//?

ID No. _/2-2¢/20/F

Sh. R.K. Jain
1512-B, Bhishm Pitamah Marg,
Wazir Nagar, New Delhi-110003

Subject: Information under Right to Information Act 2005.
Sir,
Please refer to your RTI application No. _<' 0398/ = Dt.

&/2//z and our ID No. /2-2¢/)7 the information received

from containing is enclosed herewith

for your reference please. Y 3‘?9 /;D\Sro‘g&»’b ' d )

You are, Therefore, requested to please acknowledge the receipt and
deposit Rs. L (@ 2/- per page) to this Tribunal by cash or DD
in favour of Accoints Officer, CESTAT, New Delhi.

Note:- RTI application’s replies which are related to outer benches may be
gathered form there by filing RTI applications there directly, for
facilitation, CPIOs are nominated at all outer benches separately.

If aggrieved, you may file an appéél under section 19 of RTI Act
within thirty days before Hon’ble First Appellate Authority, CESTAT New

Delhi. ‘
(V.P. PagagN

Central Public Information Officer

tenn s "y "y o g H
LGN DISRPATOH SECTION,




F.No 7(3)/CESTAT/RTI/CompSec/2015
CUSTOMS, EXCISE & SERVICE TAX APPELLATETRIBUNAL,
WEST BLOCK NO.2, R.K. PURAM, NEW DELHI.

Dated: 02.05.2017
Sir,
Sub: RTI application filed by Shri R.K.Jain
-reg.

Ref: 12-20/CESTAT/CPIO-ND/VPP/2017 dated
27/04/2017

Please refer to note dated 27/04/2017 of CPIO enclosing
application under RTI Act received from Shri R.K.Jain. The
following information pertaining to Computer Section is provided.

(viii) The consolidated disposal statcmcent of all Member’s is
enclosed herewith.

Yours faithf ully,
S

Encl.- 14 pages. A\

(Bineesh Kumar K.S)
Dy. Registrar (Comp.)
To

\/
CPIO, CESTAT Delhi



Customs, Excise & Service Tax Appellate Tribunal

Consolidated Judge Disposal Report

Date : 02/05/2017

From Date 01/01/2016
To Date 31/05/2016
| SM DB Total W
w Misc
Wm.Zo. Judge Name Appeal |Stay |Misc | Appeal |Stay |Misc | Appeal |Stay From Date | To Date
!
"1 |ANIL CHOUDHARY 32 [0] 3 6 | 0] 0| 38 | 0] 3 [01/042016 [ 30/04/2016
" 2 |ANIL CHOUDHARY 18 | 5[ 4 ] 13 |1 [38] 31 |6 |42 ]01/02/2016 |29/02/2016
3 |ANIL CHOUDHARY 3 0] 0] 47 1918 [ 5 |9 |85]01/052016]31/052016
4 ]ANIL CHOUDHARY 25 [0 ] 4 | 48 115]38 ] 73 [15] 42 ]01/01/2016 | 31/01/2016
5 |JANIL CHOUDHARY 39 |1 1130 0 1o 0] 39 |1 ]13]01/032016 |31/03/2016
6 |ANIL G. SHAKKARWAR 0 0] 4] 60 10|87 ] 60 |10 91 |01/05/2016 |31/05/2016
" 7 |ARCHANAN WADHWA 0 ]0] o0 0 | 0] 0 | 229 [29] 54 [01/02/2016 | 29/02/2016 |
8 |ARCHANAN WADHWA 19 ] 0] 1 | 128 [147[113] 147 [147]114]01/03/2016 |31/03/2016
9 |ARCHANAN WADHWA 0 oo 0 | 0 [ 0 | 445 ]98] 47 |01/04/2016 |30/04/2016
10 ]ARCHANAN WADHWA | 2 Jojo 115 {1 ]19] 117 | 1 |19 [01/052016 |31/052016
11 |[ASHOK JINDAL 135 [ 3]0 0 j0] o0 135 w [ 0 ]01/04/2016 | 30/04/2016
12 |[ASHOK JINDAL 55 [ 3| 7 | 20 (140 | 84 |17 [ 7 | 01/032016 | 31/03/2016
" 13 |ASHOK JINDAL 45 | 1] 2 [ 108 [23]92 ] 153 |24 | 94 [01/05/2016 |31/05/2016

w



14 |ASHOK JINDAL 72 J 0| 2] 3 Jo] 37106 | 0] 5 |01/01/2016 [31/01/2016
' 15 |ASHOK JINDAL 138 [ 4 | 2 [ 2 [8] 0] 140 [ 12 2 ]01/02/2016 [29/02/2016
16 |ASHOK KUMAR ARYA 0 o] o] o [o] o] 11 [27]16]01/042016]30/04/2016
17 |ASHOK KUMAR ARYA 0 [o] o] o Jo] o] 291 [32]57]01/01/2016 |31/01/2016
' 18 |ASHOK KUMAR ARYA 0 JoJ o] o o] o] 47 [1 [44701/052016]31/05/2016
. 19 [ASHOK KUMAR ARYA 0 [oJ o] o Tol] o 242 [29]092]01/022016 |29/02/2016
' 20 B.RAVICHANDRAN 30 o[ 7137 Jo| 6] 67 0 ]12]01/01/2016[31/01/2016
' 21 |B.RAVICHANDRAN 0 Jo] o] 172 [157]114] 172 [157] 114 [01/03/2016 | 31/03/2016
. 22 B.RAVICHANDRAN 9 0] 0] 447 [98[46 | 456 [98 ] 46 [01/04/2016 | 30/04/2016
" 23 B.RAVICHANDRAN 45 [ 1] 87] 66 [0]29] 111 | 1 ]30]01/052016 |31/05/2016
. 24 B.RAVICHANDRAN 0 JoJ o] 96 [10[34] 9 [10] 34 [01/02/2016 |29/02/2016
25 [CTMATHEW 3 JoJ o 129 [23]174] 132 [ 23 [174 [01/02/2016 | 29/02/2016
26 |CTMATHEW 0- [0 o] 141 [11[78] 141 [11 [ 78 [01/04/2016 |30/04/2016
27 |CIMATHEW 0 JofJo] o JToJoT 102 [16]33]01/01/2016 |31/01/2016
| 28 [CTMATHEW 0 Jo o191 [15]179] 191 [15]179 [01/03/2016 |31/03/2016
| 29 |CIMATHEW 4 To [ 5] 92 [7136] 96 [ 7 141 ]01/05/2016 |31/05/2016
30 [DEVENDER SINGH 0 JoJ o] 45 [1]71] 45 |1 ]71 [01/0572016 |31/05/2016
31 D.M.MISHRA 72 |5 [ 2] 68 [31]25] 140 [36 ] 27 [01/01/2016 |31/01/2016
| 32 D.M.MISHRA 10 [2 3] 64 [70]103] 74 |72]106]01/02/2016 [29/02/2016
' 33 D.MMISHRA 0 JoJ o] 8 [37]51] 8 |3 ]51[01/042016]30/04/2016
' 34 [D.M.MISHRA 4 Tol 47110 [29]112] 114 [29 [116]01/05/2016 |31/05/2016
| 35 D.MMISHRA 0 JoJo] o1 [4]54] 91 [4 [547]01/03/2016]31/03/2016
' 36 [DN.PANDA 105 o [26] 19 [o ] 2 [ 124 |0 |28 [01/02/2016 ]29/022016
' 37 [D.N.PANDA 101 [o]14] o Jo o101 [0 ]14]01/042016]30/04/2016
| 38 [D.N.PANDA 42 1o ] 0 [ 208 [50][130] 250 [50 ] 130 [01/05/2016 | 31/05/2016
_ 39 ID.N.PANDA 61 [0 7 | 34 [ 5]35] 95 [ 5 ] 42]01/01/2016 |31/01/2016
' 40 [D.N.PANDA 120 [1 [ 5] 0o Jo/] o] 120 1] 5 [01/032016]31/03/2016
_ 41 HK.THAKUR 33 17121 67 [103] 0 ] 100 [110] 2 [01/01/2016 |31/01/2016
42 [HK.THAKUR 1 [ 3] 21116 [46]63 | 117 [49] 65 |01/01/2016 | 31/01/2016
43 [HK.THAKUR 88 [ 6181 7 Tol o7l 95 [6] 8 ]01/04201630/04/2016




. 44 [HK.THAKUR 4 To o[ 71 [8]129] 75 [82]129]01/02/2016 |29/02/2016
" 45 HK.THAKUR 37 [0 ] 0 [ 102 [27 ]33] 139 |27 | 33 |01/05/2016 | 31/05/2016
| 46 HK.THAKUR 12 |5 5] o JoJo] 12 [5]5 [01/032016]31/03/2016
| 47 MADHU MOHAN DAMODHAR 0 6] o] o [o]o] 72 J10]21 |16/052016 |31/052016
" 48 M.V.RAVINDARAN 0 [ 0] 0 [ 141 [11]78] 141 [11] 78 [01/04/2016 |30/04/2016
49 M.V.RAVINDARAN 44 [ 1] 4 | 8 [ 6 [8 ] 126 | 7 |87 [01/05/2016 |31/05/2016
" 50 M.V.RAVINDARAN 0 [ a ] o] 191 [17]179] 191 [17 |179 |01/03/2016 | 31/03/2016
51 M.V.RAVINDARAN 8 | U [ 3 [ 227 [34]84] 235 [35] 87 [01/01/2016 | 31/01/2016
52 M.V.RAVINDARAN 0 | o] o [ 131 [23]165] 131 [23]165]01/02/2016 | 29/02/2016
53 ]P.K CHOUDHARY 5 o3 7] 20 [o]45] 25 [0 ] 48 [01/02/2016 |29/02/2016
.54 ]P.XK CHOUDHARY 9 o3 o JoJo] 9 [o] 3 [01/042016]30/042016
~55_|P.K CHOUDHARY 0 [oJo] 13 JTo]9T] 13 0] 9 [01/01/2016]31/01/2016
' 56 |P.K CHOUDHARY 37 [0 [ 0 [ 102 [27]33 ] 139 [27] 33 [01/05/2016 | 31/05/2016
57 |P.K CHOUDHARY 26 [0 1] o [o]7 1 26 [0] 8 [01/032016]31/03/2016
| 58 [P.K.DASS 27 [ 1 ]13] 36 [ 9 [45] 63 [10] 58 [01/01/2016 [31/01/2016
| 59 P.K.DASS 26 [ 1191 6 [2133] 95 |3 |42 [01/02/2016 |29/02/2016
| 60 |P.M. SALEEM 16 [0 ]10] o1 |4 ]547] 107 | 4 |64 ]01/03/2016 [31/03/2016
61 P.M. SALEEM 13 [0 036 |9 ]45] 49 |9 [45]01/01/2016 [31/01/2016
_ 62 [P.M. SALEEM 8 [ o] 1] 8 [3]51] 8 [ 3 ]52]01/042016]30/04/2016
~ 63 _P.M. SALEEM 8 Jo [ o] 75 [27138] 8 |2 ]38 ]01/02/2016 |29/02/2016
. 64 P.M. SALEEM 0 [o [ o110 [29]112] 110 |29 [112]01/05/2016 | 31/05/2016
65 [P.S.PRUTHI o JoJo] o [oJol] 38 J1]4 [01/01/2016]12/01/2016
66 [RATU 10 Jo o[ 136 [23]94] 146 |23 ] 94 [01/05/2016 |31/05/2016
67 RAJU 0 JoJ o] 104 [9T157] 104 [ 9 [157]01/02/2016 | 29/02/2016
| 68 RAJU 79 ol 71 19 Jo]lol] 98 [0] 7 [01/042016 | 30/04/2016
69 RAIU 0 JoJo] o Jofo] 114 11 [127]01/01/2016 |31/01/2016
. 70 [RAIU 41 T1 ] 6] 50 27160 91 [3]66]01/03/2016 |31/03/2016
| 71 [Ramesh Nair 0 ,0Jo] o JTofo] 99 [1 62]01/032016]31/03/2016
__72_|Ramesh Nair 0 ToJo] o [o]oT 161 [1[23]01/02/2016]29/02/2016
| 73 [Ramesh Nair 0 joJo] o ToJ o 163 |1 [134]01/01/2016 |31/01/2016 :




74 |Ramesh Nair 0 oo 0 49 12 ] 01/04/2016 | 30/04/2016 |
. 75 [Ramesh Nair 0 [o0] o 0 98 38 | 01/05/2016 | 31/05/2016
776 R.K.SINGH 0 JoJo 0 62 64 | 01/04/2016 | 30/04/2016
77 RK.SINGH 0] 0 59 89 10 ] 01/01/2016 |31/01/2016
- 78 RK.SINGH 31 [ 1] 1 7 663 11 |01/02/2016 |29/02/2016
79 RK.SINGH 5 JTolo 52 73 38 |01/05/2016 | 31/05/2016

80 [R.K.SINGH 0o JoJo 0 78 42 101/03/2016 | 31/03/2016

81 |R.PERIASAMI 0 JoJo 4 37 20 ]01/02/2016 | 29/02/2016

82 |[R.PERIASAMI 0o JoJo 3 21 20 [01/01/2016 | 31/01/2016

83 [R.PERIASAMI 0 1] 0 2 28 14 ]01/03/2016 | 18/03/2016

84 [S.K.MOHANTY 11 [0 o0 2 111 29 [01/02/2016 | 29/02/2016

85 [S.K.MOHANTY 0] 2 2 45 6 | 01/01/2016 | 31/01/2016

86 |S.K.MOHANTY 012 1 78 66 | 01/04/2016 | 30/04/2016

87 |SK.MOHANTY 2] 8 14 86 46 101/03/2016 | 31/03/2016

88 [SK.MOHANTY 0] 6 52 84 45 |01/05/2016 | 31/05/2016

89 [S.S. Garg 013 9 108 170 | 01/02/2016 | 29/02/2016

90 [S.S. Garg 0] o 0 |0 64 56 | 01/05/2016 | 31/05/2016

91 [S.S. Garg 2 |81 ] 1 0] 2] 63 83 ]01/01/2016 | 31/01/2016

92 [SULEKHA BEEVI C.S. 0 JoTJo 0 (o] o] 58 5 |01/04/2016 | 30/04/2016

93 [SULEKHA BEEVIC.S. 0o [o]o 0 0] o] 63 0 |01/03/2016 | 31/03/2016

94 [SULEKHA BEEVI C.S. 0 JoJo 0 Jo]o] 66 0 101/02/2016 |28/02/2016

95 [SULEKHA BEEVI C.S. 0 JoJo 0 Jo] o7 106 12 [01/01/2016 | 31/01/2016

96 |SULEKHA BEEVI C.S. 0 JoTJo 0 Jo ] o] 178 99 [01/05/2016 | 31/05/2016

97 [V.PADMANABHAN 0 JoJ] o] 147 T21[133] 147 33 [01/05/2016 | 31/05/2016




Member wise Disposal Statement for the month of June, 2016

DELHI BENCH

NAME APPEAL DISPOSED
ARCHNA WADHWA 284
B.RAVICHANDRAN 118

R.K.SINGH 65

S.K.MOHANTY 80
V.PADMANABHAN 296

MUMBAI BENCH

NAME APPEAL DISPOSED
M.V.RAVINDARAN 88

RAMESH NAIR 131

RAJU 93

CJ MATHEW 105

DEVENDER SINGH 254

CHENNAI BENCH

NAME APPEAL DISPOSED
D.N.PANDA 182
P.K.CHOUDHARY 46

KOLKATA BENCH

NAME APPEAL DISPOSED
H.K.THAKUR 0

AHMEDABAD BENCH

NAME APPEAL DISPOSED
D.M.MISHRA 113

P.M.SALEEM 113

BANGLORE BENCH

NAME APPEAL DISPOSED
S.S. GARG 108

ASHOK KUMAR ARYA

91

CHANDIGARH BENCH

NAME

APPEAL DISPOSED

ASHOK JINDAL

278

HYDERABAD BENCH

NAME APPEAL DISPOSED
SULEKHA BEEVI CS 77

MADHU MOHAN DAMODAR 39

ALLAHABAD BENCH

NAME APPEAL DISPOSED

ANIL CHOUDHARY

142

ANIL G. SHAKKARWAR

117




Member wise Disposal Statement for the month of July, 2016

DELHI BENCH

NAME APPEAL DISPOSED
ARCHNA WADHWA 121
B.RAVICHANDRAN 74

R.K.SINGH 85

S.K.MOHANTY 120
V.PADMANABHAN 225

MUMBAI BENCH

NAME APPEAL DISPOSED
M.V.RAVINDARAN 195

RAMESH NAIR 104

RAJU 96

CJ MATHEW 291

DEVENDER SINGH 120

CHENNAI BENCH

NAME APPEAL DISPOSED
D.N.PANDA 235
P.K.CHOUDHARY 221

KOLKATA BENCH

NAME APPEAL DISPOSED
H.K.THAKUR 246

AHMEDABAD BENCH

NAME APPEAL DISPOSED
D.M.MISHRA 102

P.M.SALEEM 93

BANGLORE BENCH

NAME APPEAL DISPOSED
S.S. GARG 98

ASHOK KUMAR ARYA 98

CHANDIGARH BENCH

NAME APPEAL DISPOSED
ASHOK JINDAL 125

HYDERABAD BENCH

NAME APPEAL DISPOSED
SULEKHA BEEVI CS 45

MADHU MOHAN DAMODAR 62

ALLAHABAD BENCH

NAME APPEAL DISPOSED
ANIL CHOUDHARY 222

ANIL G. SHAKKARWAR

243




Nember wise Disposal Statement for the month of August, 2016

DELHI BENCH ,
NAME APPEAL DISPOSED
ARCHNA WADHWA 196
B.RAVICHANDRAN 259
S.K.IMOHANTY 104

MUMBAI BENCH

NAME APPEAL DISPOSED
M.V.RAVINDARAN 304
RAMESH NAIR 165
RAJU 173
CJ MATHEW 270
DEVENDER SINGH 172

CHENNAI BENCH

NAME APPEAL DISPOSED
D.N.PANDA 132
P.K.CHOUDHARY 147

KOLKATA BENCH

NAME APPEAL DISPOSED
H.K.THAKUR 276

AHMEDABAD BENCH

NAME APPEAL DISPOSED
D.M.MISHRA 113
P.M.SALEEM 118

BANGLORE BENCH

NAME APPEAL DISPOSED
S.S. GARG 116
ASHOK KUMAR ARYA 64

CHANDIGARH BENCH

NAME

APPEAL DISPOSED

ASHOK JINDAL

214

HYDERABAD BENCH

NAME

APPEAL DISPOSED

SULEKHA BEEVI CS 147

MADHU MOHAN DAMODAR 139

ALLAHABAD BENCH

NAME APPEAL DISPOSED

ANIL CHOUDHARY

166

ANIL G. SHAKKARWAR

132

(9



I..ember wise Disposal Statement for the month of September, 2016

DELHI BENCH

NAME APPEAL DISPOSED
ARCHNA WADHWA 281
B.RAVICHANDRAN 185

ASHOK KUMAR ARYA 95

S.K.MOHANTY 142
V.PADMANABHAN 143

MUMBAI BENCH

NAME APPEAL DISPOSED
M.V.RAVINDARAN 2387

RAMESH NAIR 461

RAJU 2327

CJ MATHEW 513

CHENNAI BENCH

NAME APPEAL DISPOSED
D.N.PANDA 232

MADHU MOHAN DAMODAR 52

KOLKATA BENCH

NAME APPEAL DISPOSED
H.K.THAKUR 124
P.K.CHOUDHARY 134

AHMEDABAD BENCH

NAME APPEAL DISPOSED
D.M.MISHRA 169

P.M.SALEEM 120

BANGLORE BENCH

NAME

APPEAL DISPOSED

S.5. GARG

160

CHANDIGARH BENCH

NAME

APPEAL DISPOSED

ASHOK JINDAL 189

DEVENDER SINGH 106

HYDERABAD BENCH

NAME APPEAL DISPOSED

SULEKHA BEEVI CS

160

ALLAHABAD BENCH

NAME

APPEAL DISPOSED

ANIL CHOUDHARY

108

ANIL G. SHAKKARWAR

78

(&



N.2mber wise Disposal Statement for the month of October, 2016

DELHI BENCH

NAME APPEAL DISPOSED
ARCHNA WADHWA 361
B.RAVICHANDRAN 214

ASHOK KUMAR ARYA 408
S.K.MOHANTY 80
V.PADMANABHAN 121

MUMBAI BENCH

NAME APPEAL DISPOSED
M.V.RAVINDARAN 199
RAMESH NAIR 198
RAJU 179
CJ MATHEW 184

CHENNAI BENCH

NAME APPEAL DISPOSED
D.N.PANDA 345

MADHU MOHAN DAMODAR 345

KOLKATA BENCH

NAME APPEAL DISPOSED

P.K.CHOUDHARY

47

AHMEDABAD BENCH

NAME APPEAL DISPOSED
D.M.MISHRA 256

P.M.SALEEM 222

BANGLORE BENCH

NAME APPEAL DISPOSED
S.S. GARG 55

CHANDIGARH BENCH

NAME

APPEAL DISPOSED

ASHOK JINDAL 135

DEVENDER SINGH 60

HYDERABAD BENCH

NAME APPEAL DISPOSED

SULEKHA BEEVI CS

196

ALLAHABAD BENCH

NAME

APPEAL DISPOSED

ANIL CHOUDHARY

49

ANIL G. SHAKKARWAR

58




N 2mber wise Disposal Statement for the month of November, 2016

DELHI BENCH

NAME APPEAL DISPOSED
ARCHNA WADHWA 269
B.RAVICHANDRAN 261

ASHOK KUMAR ARYA 355
S.K.MOHANTY 156
V.PADMANABHAN 290

MUMBAI BENCH

NAME APPEAL DISPOSED
M.V.RAVINDARAN 189
RAMESH NAIR 147
RAJU 176
C ) MATHEW 136
CHENNAI BENCH
NAME APPEAL DISPOSED
D.N.PANDA 219
MADHU MOHAN DAMODAR 316
KOLKATA BENCH
NAME APPEAL DISPOSED
P.K.CHOUDHARY 117
7]
AHMEDABAD BENCH
NAME: APPEAL DISPOSED
D.Mé\ﬁSHRA 260
P.MSALEEM 106
BANGLORE BENCH
NAME APPEAL DISPOSED
S.S. GARG 70

CHANDIGARH BENCH

NAME

APPEAL DISPOSED

ASHOK JINDAL

181

DEVENDER SINGH

94

HYDERABAD BENCH

NAME

APPEAL DISPOSED

SULEKHA BEEVI CS

284

ALLAHABAD BENCH

NAME APPEAL DISPOSED
ANIL CHOUDHARY 105
ANIL G. SHAKKARWAR 136

U/



Member wise Disposal Statement for the month of December, 2016

DELHI BENCH
NAME APPEAL DISPOSED
Justice (Dr.) SATISH CHANDRA 217
B.RAVICHANDRAN 175

ASHOK KUMAR ARYA 106

S.K.MOHANTY 120
V.PADMANABHAN 171

MUMBAI BENCH

NAME APPEAL DISPOSED
M.V.RAVINDARAN 165
RAMESH NAIR 219
RAJU 167
CJ MATHEW 215

CHENNAI BENCH

NAME APPEAL DISPOSED
D.N.PANDA 203

MADHU MOHAN DAMODAR 203

KOLKATA BENCH

NAME APPEAL DISPOSED
P.K.CHOUDHARY 128

AHMEDABAD BENCH

NAME APPEAL DISPOSED
D.M.MISHRA 304

BANGLORE BENCH

NAME APPEAL DISPOSED
5.5. GARG 80

CHANDIGARH BENCH

NAME

APPEAL DISPOSED

ASHOK JINDAL 131

DEVENDER SINGH 78

HYDERABAD BENCH

NAME APPEAL DISPOSED

SULEKHA BEEVI CS

108

ALLAHABAD BENCH

NAME APPEAL DISPOSED
ANIL CHOUDHARY 64

ANIL G. SHAKKARWAR 92

w



M -2mber wise Disposal Statement for the month of January, 2017

as Part of Larger Bench Division Bench and Single Member

DELHI BENCH

NAME APPEAL DISPOSED
Justice (Dr.) SATISH CHANDRA 1155

ARCHNA WADHWA 26
B.RAVICHANDRAN 201

ASHOK KUMAR ARYA 396

S.K.MOHANTY 168
V.PADMANABHAN 1083

MUMBAI BENCH

NAME APPEAL DISPOSED
M.V.RAVINDARAN 9%
RAMESH NAIR 221
RAJU 170
CJ MATHEW 115
CHENNAI BENCH
NAME APPEAL DISPOSED
D.N.PANDA 185
MAD!{U MOHAN DAMODAR 185
KOLKATA BENCH

[ NAME APPEAL DISPOSED
P.K.CHOUDHARY 108
AHMEDABAD BENCH
NAME APPEAL DISPOSED
D.M.MISHRA 376
BANGLORE BENCH
NAME APPEAL DISPOSED
5.S. GARG 115

CHANDIGARH BENCH

NAME

APPEAL DISPOSED

ASHOK JINDAL 183

DEVENDER SINGH 105

HYDERABAD BENCH

NAME APPEAL DISPOSED
SULEKHA BEEVI CS 117

ALLAHABAD BENCH

NAME

APPEAL DISPOSED

ANIL CHOUDHARY

101

ANIL G. SHAKKARWAR

105




Member wise Disposal Statement for the month of February, 2017
as Part of Larger Bench Division Bench and Single Member

DELHI BENCH

&

NAME APPEAL DISPOSED
Justice (Dr.) SATISH CHANDRA 364

ARCHNA WADHWA 44
B.RAVICHANDRAN 57

ASHOK KUMAR ARYA 21

S.K.IMOHANTY 106
V.PADMANABHAN 104

MUMBAI BENCH

NAME APPEAL DISPOSED
M.V.RAVINDARAN 50

RAMESH NAIR 153

RAJU 53

CJ MATHEW 96

CHENNAI BENCH

NAME APPEAL DISPOSED
D.N.PANDA 187

MADHU MOHAN DAMODAR 142

KOLKATA BENCH

NAME APPEAL DISPOSED

P.K.CHOUDHARY

92

AHMEDABAD BENCH

NAME APPEAL DISPOSED
D.M.MISHRA 154

BANGLORE BENCH

NAME APPEAL DISPOSED
5.S. GARG 96
CHANDIGARH BENCH

NAME APPEAL DISPOSED
ASHOK JINDAL 142

DEVENDER SINGH 156
HYDERABAD BENCH

NAME APPEAL DISPOSED

SULEKHA BEEVI CS

125

ALLAHABAD BENCH

NAME

APPEAL DISPOSED

ANIL CHOUDHARY

39

ANIL G. SHAKKARWAR

08




Member wise Disposal Statement for the month of March, 2017
as Part of Larger Bench Division Bench and Single Member

@

DELHI BENCH

NAME APPEAL DISPOSED
Justice (Dr.) SATISH CHANDRA 574

ARCHNA WADHWA 76
B.RAVICHANDRAN 92

ASHOK KUMAR ARYA 42

S.K.MOHANTY 65
V.PADMANABHAN 37

MUMBAI BENCH

NAME APPEAL DISPOSED
M.V.RAVINDARAN 102

RAMESH NAIR 122

RAJU 98

C J MATHEW 53

CHENNAI BENCH

NAME APPEAL DISPOSED
D.N.PANDA 173

MADHU MOHAN DAMODAR 116

KOLKATA BENCH

NAME ’ APPEAL DISPOSED

P.K.CHOUDHARY

169

AHMEDABAD BENCH

NAME APPEAL DISPOSED
D.M.MISHRA 280

BANGLORE BENCH

NAME APPEAL DISPOSED
S.S. GARG 148
CHANDIGARH BENCH

NAME APPEAL DISPOSED
ASHOK JINDAL 277

DEVENDER SINGH 31

HYDERABAD BENCH

NAME

APPEAL DISPOSED

SULEKHA BEEVI CS

116

ALLAHABAD BENCH

NAME

APPEAL DISPOSED

ANIL CHOUDHARY

108

ANIL G. SHAKKARWAR
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